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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCHs NEW DELHI

OoA. No. 959/94
New D21hi this the 26th day od July 1999

Hom'ble Mr., Jaustice V. Rajagspala Reddy, Vice-Chairmm (J)
Hon®ble Mry R.K. Ahooja, Member (A)

shri Ruldip Kumar

S/o late shri sadhu Ram

&ll No, 30 Qtr, No. 11 01/4‘
Sat Nagar, Karol Bagh,

New Delhiy
oo o Applicant
(By Advoeateg None)
wrsus
1, union of India,
serxvice through Directer Gareral EMS
EMB Directorate, Army Beadquarters,
DHQ PO New Delhde 1100114
29 mmﬁm@aﬁto
505 Army B2g? fprkshop
pelhi Camtt- 110010
. coResponéectg

(By advocates None)

QRDER (Oxal)

By RRAdY, J.-
None appears for the parties even on the sgecond

©alle The Oo.A. is, therefore, dismissed for default,
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